
CCVM a Mon ble i, 14.M. $ingh 	., dninistr*tive Member 

ionbIe Mr. 	Cbendn 	Judtej1 *nther 

The cese has fi].resdy ben 	ttsd. Tody tt 

posted for orders. Respondents hwv* also filed rep! 

aatwent hence the riatter be posted for final herii' 

in 2nd week of Ccber, 1990, Counsel for the appIic.'tnt 

tcfi1e rejoinder kefon the fin1 hearing of the cese. 

(N Chanãn) 	 (Sinqh) 
JudiciAl ibmbór 	 Administrative Y.rnber 



,edi 	: Vice Chairman 

cma 	: Judicial Member 

Mr.N.S.Shevde, learned advocate for the 

respondents present. Misc.Application for withdrawal 

of the main case be allowed. With this order, 

MA/398/90 stands disposed of. 

ifl 

(J.P. harrna) 
	

(P .H.Trivedi) 
Judicial Member 	 Vice Chairman 

a .a.b. 


